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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION. 515/2023

IN THE MATTER OF:
GANGA POLLUTION ...APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. ...RESPONDENT(s)
INDEX
S.NO. | PARTICULARS PAGE NO.
1. FURTHER REPORT ON BEHALF OF CHIEF

ENGINEER, SONE, IRRIGATION AND WATER
RESOURCES DEPARTMENT, STATE OF U.P.IN
COMPLIANCE OF THE ORDER DT. 10.02.2026
PASSED BY THE HON’BLE NATIONAL GREEN
TRIBUNAL, NEW DELHI

ANNEXURES

2. COPY OF THE PHOTOGRAPHS OF THE PILLARS FIXED
ANNEXED HEREWITH AS ANNEXURE R-1

3. COPY OF THE LETTER DT. 26.12.2025
ANNEXED HEREWITH AS ANNEXURE R-2

4. COPY OF THE LETTER DT. 31.12.2025
ANNEXED HEREWITH AS ANNEXURE R-3

S. COPY OF THE LETTER DT. 15.05.2026

ANNEXED HEREWITH AS ANNEXURE R-4
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THROUGH COUNSEL

BHANWAR PAL SINGH JADON

COUNSEL FOR STATE OF U.P.
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Date: 19.05.2026
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BEFORE THE HON’BLE NATIONAL GREEN TRIBU
PRINCIPAL BENCH, NEW DELHI 4
(% o

ORIGINAL APPLICATION NO. 515 OF 2023

IN THE MATTER OF: >
GANGA POLLUTION ..APPLICANT
VERSUS
...RESPONDENTS

STATE OF U.P. & ORS.

FURTHER REPORT ON BEHALF OF CHIEF ENGINEER, SONE.
IRRIGATION AND WATER RESOURCES DEPARTMENT, STATE OF
U.P. IN COMPLIANCE OF THE ORDER DT. 10.02.2026 PASSED BY
THE HON’BLE NATIONAL GREEN TRIBUNAL. NEW DELHI

I, Srdbaviba. K Sk , aged about 5. %2. years, presently posted as
CLV-E/@EV‘T!W , Sene, ,do
hereby

solemnly affirm and state on oath-as under:

1. That I, the Deponent in the above captioned matter am fully conversant

with the facts of the case and is competent and authorized to swear the

present affidavit,

,/’6—?74\\‘\
Q /ﬂf\ | | . —_
~J gt | state that the contents of the affidavit have been drafted by my

- -
o —
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I. BACKGROUND OF THE MATTER

3. That this O.A. pertains to the pivotal issue of defining and demarcating
the Flood Plain Zone of River Ganga and its tributaries in the State of UP
especially in reference to the River Ganga (Rejuvenation, Protection and
Management) Authorities Order, 2016 and the action taken by the

authorities for protecting the Flood Plain Zone.

4. That the present matter was last listed for hearing on 10.02.2026, wherein
the Hon’ble Tribunal directed as under:
“2. Learned Counsel appearing for State of UP submits that work of
demarcation of flood plain with ground truthing and putting up the pillars
in the stretch under consideration will be completed by 31.03.2026 within

the timeline.”

5. That it is submitted that in compliance of the aforementioned directions,

the further progress report with respect to the same is herein as under.

6. That, in total, 7,350 flood plain boundary pillars were required to be

fixed across 13 districts of the State of Uttar Pradesh.

7. That the process of physical demarcation of the flood plain of River
Ganga under Segment-B, Phase-II (stretch from Unnao to Ballia),
involving the fixation of 7,040 boundary pillars across 13 districts of

the State of Uttar Pradesh, has been substantially completed, except for
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a remaining stretch of approximately 50 kilometres falling within District
Prayagraj as the same has encountered obstruction on account of strong
protests and resistance from residents of the adjoining areas.

Copies of the photographs of the pillars fixed have been annexed herewith

as ANNEXURE R-1.

. That the physical demarcation work in District Prayagraj is presently
under progress. It is submitted that, out of the total proposed fixation of
1,210 boundary pillars along a stretch of 250 kilometres in District
Prayagraj, 900 pillars have already been fixed covering
approximately 200 kilometres of the stretch. The remaining 310
pillars are yet to be fixed over the balance stretch of approximately

50 kilometres.

. It 1s further submitted that, for completion of the aforesaid work, the
Irrigation Department vide letter dated 26.12.2025 requested the District
Magistrate, Prayagraj to issue necessary directions for deployment of
adequate police force for ensuring smooth execution of the demarcation
process. That thereof, the District Magistrate, Prayagraj vide letter dated
31.12.2025 addressed to the Police Commissioner, Prayagraj, requested
provision of the requisite police force. It is submitted that the said police
force has been deployed and the remaining demarcation work is likely to
be completed by 15.06.2026 as per the letter dt 15.05.2026 of the

Executive Engineer, Flood Works Division, Prayagraj.
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Copies of the letters dt. 26.12.2025, 31.12.2025 and 15.05.2026 have
been annexed herewith as ANNEXURE R-2, ANNEXURE R-3 AND

ANNEXURE R-4.

II. PROGRESS WITH RESPECT TO THE TRIBUTARIES OF GANGA

10. That further it is submitted that the progress report with respect to the tributaries

of Ganga is herein as under:

Final Date
. . Reference
Chief Engineer of for
S- | Nameof | Concerned with , Completion
No. . . Stretch Hon’ble
River Flood Plain Zone NGT O.A of Flood
Delineation “7| Plain Zone
Delineation
Ganga . .
1 (Segment B Chief Engineer, Bijnor to Kanpur 200/2014 |Completed
Ganga
Phase-1)
Ganga Chief Engineer,
(Segment B |Information System |Unnao to Ballia 200/2014  |Completed
Phase-2) Organization
) Yamuna Chief Engineer, Asgarpur to Etawah gnd 673 Completed
Ramganga Shahpur to Prayagraj 2018
. Chief Engineer, Muzaffarnagar to
3 Kali (East) Ganga Gulawathi 673/2018  |In Progress
. . . 673/2018,
4 Varuna Chief Engineer, Son [Rameshwar to Varanasi 483/2022 In Progress
. Chief Engineer, Saharanpur to
5 Hindon Yamuna Ghaziabad 673/2018  |In Progress
6  |Gomti  |ShielEngineet, g i to Varanasi 6732018 |31.03.2027
© Sharda Sahayak p o
7 Ramganga Chief Engineer, Moradabad to Kannauj 673/2018 |Completed
88 |pastern Ganga J P
Chief Engineer, .
8 Betwa Betwa Hamirpur to Vagpura 673/2018 Complete
d
Chief Engineer, . .
9 Ghaghra Gandak Barhalganj to Deoria 673/2018  |In Progress
. Chief Engineer, . .
10 Rapti Gandak Domingarh to Rajghat 673/2018  |In Progress
. Chief Engineer,
11 Sai Sharda Sahayak Unnao to Jaunpur 673/2018  [31.03.2027
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Chief Engineer,

12 Saryu Gandak / Sharda Ayodhya to Ilfatganj 673/2018 |31.03.2027
Sahayak

13 Suvav Chief Engineer, |p e T ength 433/2022  |Completed
Saryu-2

14, Tedhi Chief Engineer, Cl'nttora' Lake to Lolpur 4022024 |Completed
Saryu-1 Vikamajot

15 Budhi Chief Engineer, Chaugana Village to 511/2023  |Completed

Ganga Ganga Khwajapura

16 Solani Chief Engineer, Raharanpur to Muzaffarnagar 632/2022 |Completed
Ganga
Chief Eneineer Dongri Dam to confluence

17 Khokhri & ’ with Sindh River 201/2024 |Completed
Yamuna

18 Pandu Chief Engineer, Entire Length 985/2019 |In Progress
Ramganga

19 Noon Chief Engineer, Entire Length 985/2019 |In Progress
Ramganga

20 Sengur Chief Engineer, Entire Length 985/2019  |In Progress
Ramganga

21 Assi Chief Engineer, Son |Entire Length 483/2022  |In Progress

22 Ishan Chief Engineer, Entire Length 515/2023  |In Progress
Ramganga

. Chief Engineer, :

23 Kali (West) Entire Length 515/2023  |In Progress
Ganga

24 Krishni gl;f;aEngmeer, Entire Length 515/2023  |In Progress

III. STATUS OF PHYSICAL DEMARCATION OF RIVER YAMUNA

11, That with respect to river Yamuna the status is as under:

e The delineation work has been completed.

e The project has been formulated and duly approved by the Chief

Engineer Committee.

e That the Total Stretch from Asgarpur to Prayagraj is 1,056 kilometres

e The project has been approved by the Technical Audit Committee of

Flood Control Council of Uttar Pradesh Govt.

e Project has been presented to the Steering Committee for approval.
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® Project has been approved by G.F.C.C (Ganga Flood Control

Commission)

® Demarcation work is in Progress,

12. That in view of the above compliance,

the present response is being

respectfully submitted for the kind perusal of this Hon’ble Tribunal, and

it is most humbly prayed that the same may be taken on record.

e

DEPONENT

VERIFICATION
Verified at \@Wﬂf//g’b‘ on this/ f(ﬁ;f of May, 2026, that the contents of

the above affidavit from paragraphs 1 to 12 are believed to be true and
correct to the best of my knowledge and belief. No part of it is false and

nothing material has been concealed therefrom.

IS\ 472
DEPONENT

L iihe . NETESH Gupta {:ﬁcfz _
NOTARY (Govt, of India)
Regd. No. 9486
Civit Courts Compouna
Voeanasi (UL INDLA
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ANNEXURE R-1
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L

Latitude: 25.396442
Longitude: 83.55153
Altitude: 23.6+49.7 m
/Accuracy: 49 m

Time: 02-18-2026 12:24
Note: jamniya
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\Longitude: 83.490242
Accuracy:1.0m
Time: 24-03-2026 10:22
Note:4 —
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Latitude: 25,4360
|Longitude: 83

{Accuracy:1.0m -
Time: 24-03-2026 10:22
INote: 4

acy:1.0m =
Time: 24-03-2026 10:22
Note:d
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Progress Report
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